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(c) Government d indim has taken the 
step to encourage the fnrit and vegetable 
industry by exempting it from excise duty. 

.* 
. - Cruelties in TThar Jail 
6' 

5759. SHRl SRIBA-UV PANK%IAHI: 
Will the M s i e r  of HOME AFFAIRKG 
pleased to state: 

(a) whether the Gwernment are aware 
of the reports of atrocities and auetlies on 
prison inmates in Xhar Jail. Delhi; and 

(b) if so. the steps taken by the Govem- 
ment to set sight the afiairs of the Tiar Jail? 

THE MINISTER OF STATE OF WE 
MlNBmYOFPARLIAMENTARYAFFAlRS 
AND MWlSTER OF STATE IN THE MINIS- 
TRY OF HOME AFFAIRS (SHRI M.M. 
JACOB): (a) and @). No compiaint of atroci- 
ties and auelties on prison inmates in Thar 
Jail, has been made to the Government 
There was. however. a news item captioned 
pleato stop 'tortures' in Tiar J d  appearing 
in Hiiustan Times in its issue of August. 4. 
1Wl.Thenmitemrefenedtoawrhpetihn 
reportedlyfiled in the Supreme Court alleging 
the pushing intoanoven.ofaprisoner, onJuly 
17, by the jail staff. for refusing to be a cook 
in the Jain m e n .  The Jain authorities have 
reported that the allegation is not coned 

(a) whetherthe, Government -to 
reimposethe Tractor (Distribution andSale) 
Control Order-1971, 

@)whether the dealers are charging the 
full cost of the tractor without deducting 
interest aaxued on initial deposits made at 
the time of registration by the farmers and 
they are also not getting the tractor according 
to turn; 

(c) if so, the steps taken by the Govern- 
ment in this regard; 

(d)wtretherthereisanyproposaltoissua 
interest free of b w  interest loan to the poor 
farmers for the pur&asa of trador a d  aka 
without taking any security; and 

(e) if so. the details thereof ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI @ 

MUWPALLY RAMACMNDRAN):(a]No, 
Sir. 

@) and [c). On receipt of the camplaints 
fmrn some consurcers, the tractor manufac- 
turers have been requested to ensure that 
their dealers accept full payment towards the 
cost of tractor only against delivery. 

(dl No, Sir. 

(e) Inviewof reply topart(d),thequestbn 
does not arise. k 

Accord'ing to them, the convict. while Q :- "' &>. -,- ,,,A K&F ,+ . 
chapatis into an oven, suddenly started '0.b Solldartty day In Kashmlr 
vomittingand his leg fell into the oven thereby 
sustaining bums. He was provided medical 5761. PROF. K.V. THOMAS: W111 the 
aid and taken tothe hosp'daland he has since Minister O - P ; F F A - ~ ~ ~  to 

(a) whether the Government are aware ' 

'redor @ I ~ ~ ~ ~ ~  of the battle dress parades in Kashmir Valley and Sale) Control Order, 1911 on the Solidarity dayDBandh by the mililtants; 
' and 

5760. SHRI GABHAJI MANGAJI 
@) if so, the readion of the Government 

thefeb? 




